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Q.A. No.516/04.
13.05.04, ‘
H'n 'ble l\&.c Justice SOR. Singh, VDC.

Hon'ble Mr, D.R. Tiwari, A.M.

Heard Sri R.D. Khare learned counsel for the app licang,
Sri S Chaturvedi learned ceunsel f er the respondents Ne.
1 t0 3 and Sri V.. Tiwari learned ceunsel fer the
responelénts Ne.4 and 5.

As prayed by Sri S Chaturvedi and Sri VeKe Tiweri
list this case on 24,05,2004 with a view te enabling
them te file counter affidavit or ebtained instruc tioens,
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